g waErGOVERNMENT OF INDIA
A MINISTRY OF RATLWAYS
(e amE) (RAILLWAY BOARD)

No. 2024010317179 New Delhi dated J3/02 2023

lo.

The Registrar General(s).

Fhe Supreme Court of India. Dethi- 110001,

Hich Court of Allahabad. Allahabad- 211001

High Court of Andhra Pradesh. Nelapadu. Amaravati- 322237,
High Court of Chhattisgarh. Bilaspur- 493220,

High Court of Delhi. New Delhi-110001,

High Court of Caleutta. Kolkata-700001.

High Court of Bombay. Fort. Mumbai- 400001 .

Hich Court of Gauhati. Uzan Bazar. Guwahati-78 1001
High Court of Gujrat. Sola. Ahmedabad-380060,
High Cowrt of Jammu & Kashmir. Srinagar- 190009,
High Court of Himachal Pradesh. Shimla-171001,
High Court of Jharkhand. Ranchi- 834002,

High Court of Karnataka. Bancalore-360001,

High Court of Kerala. Cochin- 682031,

High Court of Madhya Pradesh. Jabalpur- 482001,
High Court of Madras, Chennai-600108.

High Court of Orissa. Cuttack- 733002,

High Court of Patna. Patna- 800001,

High Court ol Panjab & Harvana., Chandigarh-16000 1
High Court of Rajasthan. Jodhpur- 342001,

High Court of Sikkim. Sungava. Gangetok- 737101,
High Court of Uttaranchal. Nainital- 263002,

High Court of Telangana, Hyderabad- 5000606,

High Court ot Tripura. Agartala-799010.




High Court of Mantpur. Imphal-793002,
Fhigh Court of Meghalaya, Shitfong-793001.
(1l The Chiel Seeretaries.
A State Govis/Union Territories
() The General Managers DG/ CAOS,

A Zonal Railways PUS RDSONATR CORECORNOW
Sub:  Filling up of the post of Registrar in Railway Claims Tribunal (RCT). Dethi Bench. in
Pay scale of Level-14 (Rs. 1.44.200/- Rs. 2.18.200/- ) (as per 7th CPC).
Sir.
Applications are invited for filling up of one post of Registrar. Railway Claims Tribunal
(RCT). Principal Bench. Delhi. in pay scale of Level-14 (Rs. 1.44.200:- Rs. 2.18.200.- ) (as per
77 CPCY on transter on deputation/transier basis from-
Eligibility:-
(a) Officers ol the Central Govt. or State Govis.. High Courts
(i) holding analogous posts on a regular basis: ot
(i) with 3 vears™ service i the Grade rendered atter appointment thereto on a regular
basis in the level-13 (R<o 1.23.1007-  Rs. 2015.900/4) in the Pay Matrix or equivalent in the
parent cadre or Department: and
(by (i) Having a degree in Law from a recognized University or equivalent: and

(i) 10 vears experience in Court procedures. Commercial Ratlway Claims matters including
administrative experience at Gr. A7 level.

Note: Period of deputation including period of deputation in another ex-cadre post held
immediately  preceding  this  appointment  in the  same  or some  other
Organization/Department of the Central Government shall ordinarily not exceed three

years.,

(i) The maximum ace limit [or appointment by transter on deputation or transter shall be

not exceeding 36 vears as on the closing date of receipt of applications.,

are desirous of being considered for the post of Registrar RCT may please be forwarded. in the
prescribed format at Annexure-Z. so as to reach tll 03:00 PN on 187042025 10 Shri Amit

2 I'he applications of such officers who are eligible in terms of rules mentioned above and




Numar Fripathi. Under Seeretary ' Service Matters (SN Railway Board. Roont No. 21 (A). Rail

Bhawan. New Delhi- 110007,

3 While  forwarding  the applications. it may  be  ensured by the  administrative
Ministries Departments concerned that the particulars of the candidates are verified and that they
tulfill cligibility conditions and that up-to-date ACR dossiers for the last five vears in-original or
auested photocopies) of the candidates are forwarded along with. Tt may also be ensured that
DAR Vigilance Clearance and Integrity Certificate in respect of the applicants are also sent
along with their applications,

4. [he Curriculum Vitae (CV) duly supported by documents will be assessed by the
Sclection Commuttee selecting candidates for appointment on transter on deputation/transter
basis.

(Amit Kumar Tripathi)
Under Secretary/SM
Railway Board

Tele 011-47845587

N fbraakirdpakra ROWM T ipath
Sra¥ w499 / Under
Yeq @1é / Raitway Board
YA HATHAY | Ministry of ;
g M/Newmys

No. 2024/E(0)-11/179 New Delhi. dated 177022023

Copy to:

I All Ministries/Departments of Govt. of India
Zs Chairman/RCT. 137130 Mall Road. Delhi- 110054,
3 Registrar. Central Administrative Tribunal (CAT). PBL 61, 35, Copernicus Marg.

New Delhi- 1100071, 4

~ ¥
(Amit Kumar Tripathi)
Under Secretary/SM
Railwav Board
Fele O11-47845587
e-Mail:- aktaripathi ¢ gov.in
e pray C¥EAST 7 Amit Kumar Trnipathi
Hav WIHE / Uncer Secretary
7l &1€ / Railway Board

Vel HATAU [ Ministry of Raitways
7% fZesh / New Delhi



BIO-DATA/ CURRICULLM VITAE PROFORMA

1 F\er‘lema‘ld nddArAess {
(m Biork Let\ers) - N

Date of Birth (m L‘urnsuanfrm
3 i} Date of entry into service

| |

N e — - ———— e

;n) Date of retirement uncer | T S o
| Central/State Government Rules |
Aqucatuonal Qualifications .
| 5. Whether Educational and :
| other qualifications required for
the post are satisfied. (If any |

' qualification has been treated |

| as equivalent to the one I

| prescribed in the Rules, state .

L the authority for the same} |

! Qualifications/ Experience required as Quahflcatlons/ experlence possessed by the officer
mentioned in the advertisement/ vacancy
circular f
e SRS . = e
Essentlal o o Essentlal - - :
- A) Quahﬁcanon ! A) Quahfucatxon B ]
B) Experience ) Experience ]
" Desirable ) - ___ Desirable B
A) Qualification i A) Quallﬂcatlon . -
8) Experience | B) Experience

5.1 Note: This column needs to be amplified to indicate Essential and Desirable Qualifications as '
mentioned in the RRs by the Administrative Ministry/Department/Office at the time of issue of Circular ¢
| and issue of Advertisement in the Employment News. |
| 5.2 In the case of Degree and Post Graduate Qualifications Clective/ main subjects and subsidiary i
_subjects may be incicated by the candidate. e
" 6. Please state clearly whether in the light of entries ‘
made by you above, you meet the requisite
Essentizl Qualifications and work experience of the
post.

6.1 Note. Borrowing Departments are to provide their specific comments/ views confirming the
relevant Essential Qualification/ Work experience possessed by the Candidate (as indicated in the Bio-
data) with reference to the post applied.




ey

7. Details of Emgloyment, in chronologice! order. Enclose a separate sheet duly authenticated by your
signature, if the space below is insufficient.

Offlce/lnsmuno | Post held on From ' To *2ay Band and Grade . Nature of
| regular basis Pay/Pay Scale of the | Duties {in i
: post held on regular ¢ detail}
! basis highlighting
g | experience
f: i i required  for
i i | the post
— | SRS N B N ST Jappliedfor
; ; |
| ! : l
L ‘ ' . - ’ R S

"lmportant Pav band and Grade Pay grd'md under ACP/M,«CP are persanal to the officer and
therefore, should not be mentioned . Only Pay Band and Grade Pay/ Pay scale of the post held on
regular basis to be mentioned. Details of ACP/MACP with present Pay Band and Grade Pay where such
benefits have been drawn by the Candidate, may be indicated as below;

'—Offic‘ella‘éti?utio'xw Pay Pay Band and Grade Pay From I To
' |
drawn under ACP / MACP Scheme |

) e T =t

| SRS CE—— S N g - — “L kb ettt O RO £

{_.S.Nature of present employme’ﬁbt_i.'—éﬂ. Ad-
l hoc or Temporary or Quasi-Permanent

. or Permanent

9.In case the present employment IS-T
held on deputation/contract basis %
| please state- !

S“a) The date of initial | b) Period ofLappointment | €) Name of the parent ridmﬁié_‘bf._tﬁe
appointment | on deputation/contract lofﬁce/orgamzauon to | post and Pay of -
| which the applicant | the post held in

belongs | substantive i

?capacity in the

| parent [

organisation

1 9.1 Note: In case of Offlce s alr eady on de.putat on the apphcatnor\s of such officers ‘
| should be forwarded by the parent cadre/ Department along with Cacre Ciearance, | ‘,
| Vigilance Clearance and Integrity certificate.
{ 9.2 Note: Information under Column 9{c} & {a) above must be given in ail cases ! !

where a person is holding a2 post on deputation outside the cadre/ or ranization but ¢ !
t still maintaining a lien in his parent cadre/ organisation




‘ lt) i .m-, p.‘)uf;‘.-:‘ld on {)r-;)n'..sziQ" in :h?
past by the appiicant, cate of return
from the last deputation and cther !
. details i

11.Additional details about present
employment:
| Please state whether working under

(ingicate the name of your employer
' against the relevant column}

a) Central Government
! n) State Government
‘ ¢) Autonomous Organization
d) Government Undertaking '
e) Universities

. i e

12 Please state w*\ether you are
- working in the same Department and l
| are in the feeder grade or feeder to ‘
feeder grade. | o Y
f—13 Are you in Revised Scale “of Pay? if | |
yes, give the date from which the
revision took place and aiso indicate the i
pre revised scale |

{14 Total emoluments per month now drawn ‘

Basis Pay in the PB g Grade Pay | Total Emoluments |
| % ]
+ . g . : e ;

i l
i i

S | _

15 In case the applicant be‘ongs to an Orgamsanon which is not followmg the Central Government |
- Pay-scales, the latest salary slip issued by the Organisation showing the following details may be |

_enclosed. e e ]

! Basic Pay with Scale of [ Dearness Pay/interim " Tota! Emoluments i
‘I {
l
|

! Pay and rate of relief /other Allowances
_increment etc., (with break-up l
' details)

|

16.A Additional mformatlon i any, relevant to the
| post you applied for in support of your suitability for
i the post. ;
- (This among other things may provide information with | » !
| regard to (i) additional academic qualifications (i) & ' ]




professional training and (i) work experience over and

above prescribed in

Circular/Advertisement’

the Vacancy

{Note: Enclose a separate sheet, if the space is
. insufficient)
Forpemenmmmssmsesmaraeorsmeimnsmensivsewsmestsssesaessee e vahonss 5 B85 T — {
16.B  Achievements:

The candidates are requested to indicate information

with regard t0; i

{i} Research publications anc reports and speciai | '

projects
(i) Awards/Schelarships/Official Appreciation
(i) Affiliation with the professianal

bodies/institutions/societies and;

(iv] Patents registered in own name or achieved for the

organization i

{(v) Any research/ innovative measure involving official

recognition vi) any other information. |

(Note: Enclose a separate sheet if the space is
_insufficient)

17 Please state whether you are applyx-r::,. for
deputation (ISTC)/Absorption/Re-employment Basis.#
{Officers under Central/State Governments are orly
eligible for “Absorption”. Candidates of non-
Government Organizations are eligible only for Short
Term Contract)

By i
# (The option of ‘STC' / “Absarption’/'Re-employment’ |
are available only if the vacancy circular specia I\,»'% ;
mentioned recruitment by “STC” or “Absorption” or !
“Re-employment”).

" 18. Whether belongs to SC/ST

information furnished in the Curriculum Vitae duly supported by the documents in respect of Essential
Qualification/ Work Experience submitted by me will also be assessed by the Selection Committee at the
time of selection for the post The information/ details provided by me are correct and true to the best
of my knowledge and no material fact having a bearing on my selection has been suppressed/ withheld.

(Signature of the candidate)}

Aadress_

Date




Certification by the Employer/ Cadre Controiling Authority
The information/ details provided in the above application by the applicant are true and
correct as per the facts available on records. He/she possesses ecucational qualifications and
experience mentioned in the vacancy Circular. If selected, he/she wiil be relieved immediately.
2. Also certified that;

i) There is no vigilance or disciplinary case pending/ contemplated against Shri/Smt.
i) His/ Her integrity is certified.
iii) His/ Her CR Dossier in origina! is enclosed/photocopies of the ACRs for the fast 5 years duly

attested by an officer of the rank of Under Secretary of the Govt. of India cr ahove are enciosed..

iv) No major/ minor penalty has been imposed on him/ her during the last 10 years Or A list of
major/ minor penalties imposed on him/ her during the last 10 years is enclosed. (3s the case may be)

Countersigned

{Employer/ Cadre Controlling Authority with Seal)



Annexure-il

Points to be noted by the Borrowing/ Parent Department/ Office to be highlighted in DOP&T
circular for compliance by the Ministries/ Departments]

fiz Vigilance Clearance will not normally be granted for a period of 3 years after the currency of
punishment, if a minor penalty has been imposed on an officer. In case of imposition of a major
penalty, Vigilance Clearance will nct normally be granted for a period of S years after the currency

of punishment in terms of DOP&T O.M. N0.11012/11/2007-Estt.(A) dated 14.12.2007.

2 While forwarding applications in respect of officers who are about to complete their
‘cooling-off’ period shortly the instructions of DOP&T as contained in O.M. No.2/1/2012-Estt.{Pay.ll)

dated 04.01.2013 may be strictly adhered to.

3. A copy of the Application format may be provided by the Borrowing Department in their

website in a downloadable form as Word Document zlong with the advertisement.

4. In the case of a vacancy already existing at the time of issue of communication inviting
nominations/ publication in the Employment News, the eligibility may be determined with
reference to the last date prescribed for receipt of nominations in the concerned administrative
Ministry/Department. In the case of an anticipated vacancy, the crucial date for determining

eligibility should be the date on which the vacancy is expected to arise.

5. it shall be prominently mentioned in the vacancy circular/ advertisement that the
applications/CV not accompanied by supporting certificates/ documents in support of Qualification
and Experience claimed by the candidates would not be processed for determining the eligibility of

the candidates for the selection.

6. Crucial date for determining the eligibility of the applicants will be counted after excluding
the first date of publication of the vacancy/ post in the Employment News. ie., For the vacancy
published in the Employment News of 18-24 Jan. 2014, the crucial date will be counted from the

19" Jan. 2014 (excluding the first date of publication).

7+ To facilitate determination of eligibility of the applicants working in Public Sector
Undertakings/ Autonomous organizations not following the Central Government Scales, their
equivalent scales of pay/posts may be confirmed by the borrowing Department. Where necessary,

details in this regard may also be ascertained from the lending Department.




HTd FIFTU/GOVERNMENT OF INDIA
& HFITFI/MINISTRY OF RAILWAYS
99 @IE/RAILWAY BOARD

H 2024/2(3M-1111/9 75 fewe, fesre:)302/2025

AT FATT

9T & Fafea =arareaa, f2ea-110001,
SHIgdId 3T I, 211001

ITYTCRT IO FAATd AGIIE, 3FRIAAT 522237,
TAEIE 3T A, [FEER 495220

feeeh 3= =araraa, F3 feseh -110001,
HIFFIAT 3T #ATATAL, Hiclahdl -700001,

qrag ITT FIATHE, ®IE HE3-400001,

ElaTéTi’r 3T9 FAETAd, 35 @SR, ETETer -781001,
IS ITd ST, HIST, HEHTETE -380060.
STFH 3R FeAR ITg FArared, AT -190009.
fearaa e 3T FgEray. [9Far 171001,
FRW@US 3Td FA1dTad, dr -834002

Fellce 3T FATATIE, daTe[% 560001,

FA 3T AT, FIfta-682031,

FEF G ITT FATATHY, FaAR -482001

HIY 3T FOIITAT, de-600108

HIf3em 3Ta =urATe, FeF -753002

AT 3T FATATAd, 9T -800001,

uSTe R gfE@on 3Ta sgmETad, 93eTe -160001,
TSI 3T STy, SU9Y -342001.

fafdsn 3o Faraag, geoan, s 737101,
3gAWE ITT FATATTL, SAATaTeT -263002.

ATIAT 3T FTATAL, geTae -500066,

g 3T Famned, 3ERadr -799010

AR 3T FARAEA, SFFE- 795002,

AOTerd 3T FArd, forarer -793001

(INREa i g,
Y TSI TIFR/Fe-iAT wer




(INFETIa TS/ FTET 2 2T/ HET grras Hiesn,
el &1 (/3T SHISATVH H AT T/AATT T TS e s /daT o faegdreor
HaTEA/RTRAT

v @ zrar #For (EERn) e weds, & Jad-14 (5. 144.200-%. 218200 - %
IIFAT (79 FE IFF HANT F FAAR) F FIRR & 0@ 1 A & FEU F

¥d grar yieor. gue wEds, feedr qﬁﬁﬁgﬁm/xmm F PR 9T JAdd-14
(¥. 144 200/-3. 218 200 - & FFFF (73 Fg a7 AT & FER) A IR F vF
g & = ??j Hde rEfAT fdv a3 2y

(F) F2 WHER I Tod GIER I 35T ~AaT & 08 JHiFEr-
0 R PafEa 3R w agave urer e an svar
iy = #a ga @ @y # daa-AEw & 33a-13 (3 1,23.100/-%. 2,15.900/-
) (73 T 39 A & HAER) A1 dEGed A FafAa smr w BafEe &
geTd 3F Ao A A a9 & Far #r gn #AR
(@) () forelr A= aree faeafaearaa @ it @iEs o gadqed 8t 3k
(in 7Ty gad gfdans. aftifsas @ W e g6t Aa & 58 dqd @
~as‘mtwq%wﬁa}r§¥a>ﬁ{é.aaaﬁaﬂmm. |

2

e gfafagfeda & wafd, Sed dafa & wFr & 3@ a1 @l 37 gaea/fasm
# 3w fgFa @ &% sgd ua Fd g gadt aww wg w afafegFa & e §
TUROTE i ¥ # HfE A gl

(i) IfAIfFT W TR A TR ZaRT Agfed & fov sifteas s
AT ydes aied @ & sfaR faf & 56 av @ wfus a8 aeh

2. 3R dftiq st & yerar o W oaar dfusor ) & g & v g iR
FTgd ARERAl & e F9A1 Hejeas-L & Bt gwg & v fev s s &
HET FAR BUdl yex wfueder sEdled arg. & A 211(0), W sEs, 75 e
110001 @1 f2aTe 18/04/2025 & 5:00 g3 % 9gd S|

3. 3T H AT Fd FHA, aUd gratAs FAedl/fanen gart a8 gARua fear
ST f&h 3FEAEET & faaor gearfda & 3R @ gEar & erdt # g ava & 3k 3eeant &



fGoa g aw & deaas afds oA e fen (5a @ gemfed eris) & 35 3o

FAZT & I FAT FU) TE o8 mReuE o v R dEdsl & mEY A HEET Ud

HITT TSIH/ETRA rcﬁ—sff a 3 gogi=est Aoy 8 3EF HaEA & a1y S5 J10)

4. viafzatea oE| FA/TUATATOT F HTEN O Tﬁﬁ”o 5 ??Jr IFAEIRT F IO G EFHT ZEIES

H. 2024/Z(3)-11/1/9

gfatafa afva:

1. 8Rd TIFR & & FIrag/fasmen|

afer Zanr fosar Sreem)

ol 7. 011-47845587

e o s Pt Erievesting AN Ay s
& ¢ GRL 111 HEL G0

sy war B/ Amit
SR WG [ Under Sacretary
. ir@i 9T / Railway Board
X FATHY / Ministry of Raitwa
¢ RN/ New Dainy "

T3 oo, fesme:14102/2025

2. AT grar Teor, 13/15, AT U8, Too-110054
3. oeer & venafas feexor, drdl 61, 35, Fifasa #7672 Bed-

110001

Hid
g7
(3R TAR FOrd)
X ghaa/vard
&g a8
AT A0 011-47845587

- akt.tri

N

wfye wmr B3urdl 7 Amit Kumar Tripathi
yuy Tt / Under Secretary
Yerd AT / Raitway Board
TE AATAT / Ministry of Raitways
ag fassit/ New Delhi

umar Tripathi



P DGR Leliers
\—“:. ,. - W= - —d

» Date o bI'I'l {irn Chrnistian era)

N
2.4y Daz

(!;

of i entry into servige

ity Date of retirement under |
eritral/State Government Kules

R e W Ji 5
- A\,\l‘.:;zkuu Ulla e Lo

‘ 5 ) "lt[hﬁx Education and
oiher qualifications requm:!‘i for
the post are satisfied. (If anyi
qualification has been treated

as equivalent to the one |

prescribed in the Rules, state |

_the aq_tho_rit_yyfgfith_e same!

{— 4 _ = — S T = —

Qualifications/ Fxpenenw required 2c  Qualifications/ oxperience nossessed by the officer

mentioned in the advertisement/ vacancy

i CerUIa O Y S ——— S —— s - i A >

Essentlal i S ) Essennal - :— S
A_K) Qualuflcatum o 'A)Quah.(ra’:ov . ]

| B) Experience i B) Experience _~:_ o

_Desirable e Desicable

_A] Quahf canun
-8) Exper.en*o L
5.1 Kote. This CCI-'r“' nccd, to be a_r{m :’ d e
mentioned in the RRs by the Administrativ

sl

ial and De irable Qwhfwanm« 48 f

and issue of Advertisement in the tmp!oymem e

1}
i
i
i
i
i

5.2 In the case of Degree and Post Graduste | ons Elective/ main subjects and subsidiary
_subjects may be indicatec by the candidate o ,.v,.__,m_,__i
6 Please state clearly whether in the light of entrics | o |
made by vyou above, you meet the requisite |
fssential Qualifications and work experience of the |
post , '
i 1
|
i
I i

6.1 Note: Borrowing Departments are to provide their specific comments/ views confirming the
relevant Essential Qualification/ Work experience possessed by the Candidate {(as indicated in the Bio- !
data) with reference to the post applied. i



basis high

oxper

"Important Pa~ band and Grade Pay ied unner AC-,;. the off
therefore, should not be mentioned . Oniv Pav band and Grzde av/ Pay scale of the oot

T Office/Institution ?"‘aag Pay Band, and Grade Pay  From l_m .
| ﬁ:av'r‘ unde. ACP / MACP Scheme i
S T Y. |

i 8. Nature of prcser t c-'nm yment i.e. Ad-
‘ hoc or Temporary or Quasi-Permanent
; ' or Permanent

"9.In case the chfem e'noh}mma g
[ held on deputation/contract  basis
' please state-

i

Ny
required

the

Yed fo

rience

{al The date of initial | b} Period of appom[‘ncn. c) Name of the parent | d) Name of the
| appaintment I on deputation/contract ofnce/organi:ation to | post and Pay of ;
| RoesdAd e

{ which  the  applicant | the pogt
| belongs | substantive

! capacity

parent

in

i
i

USRI |

I '9.1 Note: In case of Officers al'eady on deputat on the apphcqtmns of such officers

- should be forwarded by the parent cadre/ Department along with Cadre Ciearance,
vigilance Clearance and Integrity certificate.

| 9.2 Note: Information under Column 9ici & {d] above must be giver in all cases |

i where & person is helding @ post on deputation outside the cadre/ o'r anization but |

i
|

1 still maintaining a lien in his parent cadre/ arganisation

e e o
'
i

th e

organisation |



onal detsils about presar

cimploymient:

state whether working

finvicate the name of your emplove
agazinst the relevant colunmn)

2} Central Government
o) State Government
¢} Autonomous Organizaiion ‘
d) Government Undertabing f
e) Umversities '
f) Others »
i2. Piease state whether you are | o -

. working in the same Department and
are in the feeder grade or feeder to

. :’eeoer grade - l
13 Are you in Revised Scale of i ay?
yes, give the date from which the
revision tock place and also indicate the

. pre-revised scale |

!

if

P14, Tota! *mo.umr_nts pex rn(mm nows n awn

Basis Pwy /in the PB ; Grade Pay ' Total Tmoluments

15 in case the apgluam t)elo'ws to an Orgams tion which is not 1o||ow-m- the Central Government

Pay-scales, the latest salary slip issued by the Organisation showing the following details may be
enc lose

Baslc Pav wuth Sraie of D a ness Pay/intecim g fota! Emo Lmer‘ts
Pay and rate of i relief /other Allowances |
increment ! etc., (with break-up

details]

|
| |
i i

16.A Additional information, if an w' relevant to the |
post vou applied for in support of vour suitability for
the post

(This among other things may provide information with |

regard to (i} additional academic qualifications (ii} -



16,8 Achievements:
The candidates are requested 1o indicate information

ard to:

J
N
S
pe

{(11] Awards/Scholarships/Official Appreciation

(ni} Aftiliation with the praiessionai
badies/institutions/societies and:

{iv) Patents registered in own name or achieved for the
Organization

(v} Any research/ innovative measure involving ofiicial

recognition vij any other information.

(Note: Enclose a sepzrate cheet if the cnace
insufficient) »
17 Please state whether you are applying for

- deputation (ISTC)/Absorption/Re-employment Basis.#

18, Whether belongs to SC/ST

{Officers under Centrai/State Governments are orly
eligitie  for  “Absorption”. Candidates of non-

Government Organizations are eligible only for Short |

Term Contract)

# {The option of ‘ST(

/ ‘Absorption’/’Re-employment

are avatable oniy 11 the vacancy circuiar specialy

mentioned recruitment by “STC” or “Absorption” or
re-empioyment .

?

i have carefully gone through the vacancy circular/acvertisement and | am well aware that the

information furnished in the Curniculum Vitae duly supported by the documents in respect of Essential

Quaiification/ Work txperience submitted by me will giso be assessed by the

Setection Committee at the

time of selection for tha post. The informzation/ details provided by me are correct and true to the bast

of my knowledge and no material fact having a bearing on my selection has been suppressed/ withheld.

Date

{Signature of the candidate)

Address

i NS

P R




ft Hre
gs pel e 1a0Es r DOLSLsse 7 ralifications i

erxperience mennigned in the  seecied, he/she wiii be retieved imraediately.

2. Also certified that;

t) There is no vigilance or disciplinary case pending/ contemplated against Shei/Smt.

1) Hig/ Her integrity is cortified,

i} His/ Her CR Dossier in ariginag! s enclosed;

notocopies of the ACRs for the last 5 years duly

iv No major/ minor penalty has been impesed an him/ her during the last 10 years Or Alist of

major/ minor penalties imposed on him/ her during the iast 10 yearsis enclosed (as the case may be)

Countersigned

{Employer/ Cadre Controlli.ng Authority with Seal}



i Vigitance Clearance will not normaily be vrantod {ar 5 period of FOaT tof the curren

: i gy ey melle n g 4w eed e e Sy ey S e Dol - neyeitionn of o =i

Dumnishment, if 2 nunor nenalty has been imposs iy an otficer. In case ANOsition ¢ 4 ma
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penalty, Vigilance Clearance will not nermally be granted for a period of 5 years after the currency

f punishment in terms of DOPET OM. Ne.11012/11/2007-Estt.{A]} dated 14.12.2007.
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cooling-off’ period shortly the instructions of DOPET as contamed in O M. No . 2/1/2012-Estt.{Fay 1]
dated 04.01.2013 may be strictly adhered to.

3. A copy of the Application format may be provided by the Borrowing Department in their
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4. in the case of a vacancy elready existing at the time of issue of communication inviting
nominations/ publication in the Employment News, the eligibilitv may be determined with
reference to the last date prescribed for receipt of nominations in the concerned administrative
Ministry/Department  In the case of an anticipated vacancy, the crucial dzte for determining

ehigibility should be the date on which the vacancy is expected to arise.

5. it shail be prominently mentioned in the vacancy circular/ acvertisement that the
applications/CV not accompanied by supparting certificates/ documents in suppoit of Qualification

and Experience claimed by the candidates would not be processed for determining the eligibility of

the candidates for the selection.

6. Crucial date for determining the eligibility of the applicants will be counted after excluding
the first date of publication of the vacancy/ post in the Employment News ie¢., For the vacancy
published in the Employment News of 18-24 jan. 2014, the crucial date will be counted from the

19" Jan. 2014 (excluding the first date of publication}

7 To facilitate determination of eligibility of the applicarts working in Public Sector
Jndertakings/ Autonamous organizations not following the Central Government Scales, their
e¢quivalent scales of pay/posts may be confirmied by the borrowing Department. Where necessary

details in this regard may also be ascertained from the lending Department.




